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Hoh'ble Mr.Rafiq Uddin, JM

Sri M,P. Singh has appeared as ]
bref holder for Sri R.B, Singh for the |
applicant.

- The applicant has claimed regulari-
sation on the post of Gapgman on the basis
of his service rendered by him as casual
labour during the period 3.1.82 to 18,3.82
and thereafter with effect from 24.4,82
to 18.9.8 under P,W.I. Urai. He has also
claimed that his name was duly entered in
the Register for casual gangman. The learned
counsel for the applicant seeks and is
granted two weeks to file supplenentary
affidavit to establish that the name of
e the applicant was duly entered in the

- Casual Live Register. He will also fumish r_
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